$~15
*  IN THE HIGH COURT OF DELHI AT NEW DELH]
+  O.M.P. (COMM) 268/2020

GAILUNDIA)LTD .. Petitioner

Through:  Mr. Sacchin Puri, Sr. Advocate with
Mr. Vikrant Pachnanda, Mr. Kukul
Katyal, Ms. Anja Gupta, Ms. Ashna
Bhola, Ms. lima Alam, Ms. Shagun
Lal, Mrs. Monica Chugh and Ms.
Nidhi Rana, Advocates.

VErsus

RELIANCE INDUSTRIESLTD ... Respondent

Through:  Mr. Sandeep Sethi, Sr. Advocate with
Mr. K.R. Sasiprabhu, Mr.
Shubhranshu Padhi, mr. Ajith
Karunakaran, Mr. Vishnu Sharma and
Mr. Manan Shishodia, Advocates.

CORAM:
HON'BLE MR. JUSTICE ANUP JAIRAM BHAMBHANI
ORDER
% 02.05.2024

Re-notify on 29™ August 2024.

ANUP JAIRAM BHAMBHANI, J

MAY 2, 2024
V.Rawat

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 21/07/2025 at 11:06:51



